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Applicant(s) 

Advocate for 

Applicant(s) 

JODHPUR BENCH, JODHPUR 

ORDER SHEET 

APPLICATION NO ................... OF 

Respondent(s) 

Advocate for 

Respondent(s) 

Notes of the Registry Orders of the Tribunal 

26.9.08 

' Mr. Vijay M hta, counsel for applicant. 
Mr. Manoj handari, coun~~- for respond~nts. 

Orde pronounced in Open Court. 

As t e issue involved and the . relief . claimed were 
. identical in O.As Nos. 159, i60, 305, 306 and 3.21 of 2007 
···and 10/20 8, the same w.ere heard together and ere 

·. · being disp sed of. by e seperete common order of even 
date. The riginal order is placed in OA No. 159/2007, 
therefore, . photo copy of the same may be placed in this 
OA. for rec rd. 

By Order 
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Court Officer 
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